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CONTRAL ADMINISTRATIVE TRIBUNAL
[ CINEN SN AR [oEnl S Fasi
MUMBAL BENCH
OAs NO.855/20Q1, 856/200%, 857/2001, 556/2001, 858/2001,
860/2001, 861,/2001, 86272001, 865/2001, . 864/2007,
865/2001, - 566/2001,  867/2001, 868/2001,  869/2001 .
870/2001, &71/200%, 872/2001, 873/2001 and 674 001

Dated thTO Friday the 7th Day of December, 2001

Hon’ble Shri Justice hit,
HDn’b?e smt .. wanta Shastry, Memhcr-(A}.
Shri Vijay S. Amberkar,
working as Khalasi under .
Assistant Electrical Engineer (C)
Metropolitan Transport Project (R),
Central Rai?Way; Juinagar, . ' S
Navi Mumbai., - : D .. Applicant in
‘ ’ ‘ QA 855/2001.
Shri P.G. Nehate,
“working as- Khalasi under
muTVIblOHdl Electrical Engineer {(Cy,
Metropoliitan- Transport Project (R]ys), ) C

Central Railway, Ju1nagar, . o
Navi Numba1. - ' ' .. Applicant in
C ” ' - OA 856/2001.

Shri M.V. Dbange, : ‘ e
working as Khalasi under .
Divisional Electrical Engineer (cy,
Metropol1tan Transport Project (Rlys),
Central Railway, Juinagar, ,
Navi Mumba1. R .+ Applicant in
o : ' OA 857/2001.

Shri Goga1vv;~Pat11
orking as Khalasi under
ssisfant Electrical Engineer (C
tropolitan Transport Project (
al- Railway, uuiﬁaaa;,Q

Navi Mumbai. L , T
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Shri H.D. Chaudhart, .

Wworking ab hhalasi under

"Asdistant Electiical Engineer (CJ, )

Metropolitan Transport Project {R), -

Central Railway, Thane. = .1 : ' . Appiicant in
' ’ i . . , OA 880/2001.

shri J.H. Talele, o \

working as Khalasi under ,

Dy. Electrical Engineer (C), o -

“MTP (R), Central Railway,

Juinagar, Navi Mumbail. o : .. Appiicant i
. ‘ ’ OA 861/2001.

Shri V.M. Kachane,

wDFk!ﬂg as Khalasi under

Assistant Electrical Engi neer (C), ‘ ‘ \

MTP (R), Central Railway, Thane. "~ .. Applicant in

OA 862/2001.

shri R.K. Reddy, ‘
working as Khalasi- under L
-Assistant Electrical Engineer (C),’

" -MTP (R), Central Railway,

Juinagar, Navi MUWbal. : - .. Applicant in
: . S "'OA 863/2001.
3hri R. L. ‘Kadam,
working as Mason- III under :
Assjstant Electrical Engineer (CJ, .
MTP (R}, CentraP Railway, Thane. .. Applicant in
. ) - ‘ "OA 864/2001.

shri A.R. Sheikh,
working as Khalasi un@p,
Assistant Electrical. Epglineer (C), o
MTP (R), Central Raﬂ]way Thane. .. Applicant in
: - ’ : _OA 865/2001.
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‘Shri T.R..Patil,
working as Khalasi unde
Assistant Electrical Ehg1neer (C),

MTP - (R}, Centr | Ra 11way, Thane “"""":T”Appiicait AN
. ’ - laNal <
: : OA Gu/cu i,
Shri P.M. Naravane, . - .
working as Khalasi under & - .. :
Assistant Electrical Engineer (C),- -
MTP (R), Central Raiiway, Thane. . .. Applicant in
s ‘ . ‘ OA 867/200G1
shri L.M. Jangle,
working as Khalasi unaer :
R R T [t T S R | oim e a2
I818Cant ciedir toai ;’:ﬂyll'cﬂb‘i L jy
MTP (R), Central Railay, ) -
Juinagar, Navi Mumbai .. Appiicant in
' . ! ~ oy~ el Ariata
CA 868/2001 .
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hri LB Muthu, )
Sirking, as - Khalasi under
y. Chief Electrical Enginesr (&),
MTP (R), Central Railwayy , _ . "
Juinagar, Navi Mumb 1. _ ‘ .. Appliicant in
' ' -OA B86S5/2001.
SHiri .C. Scioman, :
Driver (Ad-hocy,
Assistant Electrical Engineser (Cj), _
MTP (R), Central Railway, Thane. .. Applicant in
; ' CA 870G/2001,
Shri Y.E. RPatil,
working as Khalasi under-
Assistant Electrical Engineer ({),
MTP (R}, Central Railway, . :
Juinagar, Nav1 Mumbai. L .. Appiicant in
o OA 871/2001.
hri v.R. Patil,
orking as Khalasi under .
ss¥stant Electrical Engineer {(C), -
MTP (R), Central Railway, v '
Juinagar, Navi Mumbai. ' ' .. Applicant in
' ‘ g ‘ S ' - OA 872/2001. -
Shri ¥V.D. Talele,. : ‘

working as Khalasi under

Assistant Exectr16a1 Engineer- (C),

MTP. (R), Central Ra11w¢y, , N -

Juinagar, Navi Mumbai. o . , «« ‘Applicant in
. ' , ' CA 873/2001.

Shri V.8, Javirkar, - = R T

working as Khalasi under ' ;

Assistant Eilectrical Eng:neur (C),»

MTP (R), Central Railway, ¢ :

Juinagar, Navi Mumbai. . : .. Applicant in
R ) . OA 874/2001.
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3. Chief Administrative Officer (C),

Metropo]itan Railway Project (R),

CAO (C)’s Office, Central Railway,

New Administrative .Building, ‘
- 1th Floor, CST, Mumba1 ~-400001. s

4, Assistant Electrical Engineer (C),
Metropolitan. Transport Project (R),

Central Raiilway, Juinagar, ' .
Navi Mumbai. : : : : . Regpondents.‘

ORDER (ORAL) -
{ Per : Smt. Shanta Shastry, Member (A) }

A11 these 20 (twenty) OAs involve a.common cause

of action. The legal ‘issue ‘raised 18 the same. The

"r911ef sought is the same. The advocate is 'a1so' theu

"same. We therefore proceed to dispose off these OAs by a

common order.

2. The applicants are Khalasis. working in the

- Central ﬁa11way. For purposes of 111ustrat16n the facts
".1n 0.A.No. 855/2001 are given in brief, The applicant in.

-the aforesa1d 0 A. was grénted _temporary status with

effect from 1989 by order datad 12. 7. 1990. According to.

the applicant he was relieved/o eclared surplue

to join the office of chief Ei er (C), Metropolitan

:Transport_Projeétfon 1.4.1991.- Now after a lapse of tén
yeqré the impugned charge sheet has been issued to him on

10.9.2001. The article of charg.reads as follows:- -

“that the said Shri Vijay Amberkar,
‘Khalasi arrived on transfer from Central
Railway to MTP (R), Mumbai by producing

LPC No.HPB/797/D/ST/7FR dated 18.3.1991
issued under the signature of
CPO(S&T)/Central Railway. Oon  enquiry

with CPO(S&T)/Central Railway vide MTP

(R) Mumbai’s -‘letter No.MT/E/099 dated
17.7.2001, it was replied by CPO(S&T) - ;

C e ~ vide letter No.HPB/P.797/D/S&T/C1../PNM -

1870/1939 dated 5.9.2001 that the LPC in

question was not issued by his office.

It clearly 1indicates that Shri Vvijay
' ...5..



Amberkar, Khalasi obtained appointment 1n
MPT (R) -Mumbai by'-producing- the fake
office order,” )

3

3. f Similar charge’ sheet hae been issued_to the
app11cants in other OAs aleo. | |
4, jThe eppIicant “has assafled the charge sheet on
two main grounds viz. o | |

(1) The charge sheet has bsen igsued after nearly-ten
years of h1s Joining the MTP in 19971. No reasons are
forthcom1ng by . way of any document or ctherwise to
'exp1e1n the enormous de1ay 1n 1ssu1ng the charge sheet.

No L
(11) e sufficient mater1a1 or basis ie evailab!e to

~

justify the dissue’ of the charge sheet. It‘1s based on '
a mere exchange df 1etters dated A7. 7 2001 and 8.9.2001
" as ment1oned in the art1c1e of charge. |

5. ’ The 1eerned counsel for the epplicant submits

further that out of .33 %mfloyees who -Jo1ned the

: MetropoTitan‘ Trensport Projef n being declared eurp1us .

'_ only 9 empIdees have . been charge sheeted. It 1is

/
-discriminatory. Therefore the charge sheet of 10 8.2001
is 11sb1e to be quashed and set as1de at the outset.
6. The Learned Counsel aISc said that the applicants

[ . : » ,
have replied to the charge sheet and have requested to be

'provgded with a defence ﬂawyer. )

7. ' ‘We. have heard the Learned Counse1 for. the
app11cants In' our considered view it 18 not necessary
‘to 1nterfere with the due process of law at this stage.

- In regard to the_demanq fer a defence 1awyer, since the‘

.Acharge is cf'a11eged forgerx and since the applicants are

(Y
L



"%‘Cons1derat1on thws 'aspect a1so at the time of hear1n§

'any costs.,, ' 'f - n-“'_,h‘_;

R [
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:.cn1y :Khalaeis .the7fenqu1ry off1cer sha]] take ’ 1hto-"

¥

',wh1Ye dea11ng w1th the request for defence 1awyer

1 .
\

B,ﬂj’ In the above v1ew of the matter a]l the 0.A. 5. are_'

-.\v,

'd1sm1ssed at the adm1381on stage 1tse1f ‘;We'de not-orderr
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( Smt Shanta Shastry ) f ( Birendra Dikshit ).
Member (A) - : 2' ,‘ ‘.f : Vice Cha1rman.
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